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Ninth Lok Sabha

A
Abedya Nath, Mahant (Gorakhpur)
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Advani, Shri L.K. (New Delhi)
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Bhakata, Shri Manoranjan (Andaman &
Nicobar Islands)
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Bhartiya, Shri Santosh (Farrukhabad)
Bhatia, Shri Ram Sewak (Jalaun)
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Bhattacharya, Malini

(Jadavpur)

Bhattacharya, Shri Nani (Berhampore)
Bhosle, ShriPrataprao Baburao (Satara)
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Bhuria, Shri Dileep Singh (Jhabua)
Birender Singh, Rao (Mahendragarh)

Bopche, Dr. Khushal Parasram
(Bhandara)

Brahm Dutt, Shri (Tehri Garhwal)

Brahmbhatt, Shri Prakash Koko
(Baroda)

Bulara, Shrimati Rajinder Kaur
(Ludhiana)
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Somabhai (Patan)

Chennithala, Shri Ramesh (Kottayam)
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Vidya
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{(Jagatsinghpur)
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(Malda)
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(Ladakh)

D
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Dandavate, Prof. Madhu (Rajapur)
Danwe, Shri Pundlik Hari (Jalna)
Das, Shri Anadi Charan (Jajpur)
Das, Shri Bhakta Charan (Kalahandi)
Dasgupta, Dr. Biplab (Calcutta South)
Datta, Shri Amal (Diamond Harbour)
Deb Burman, ShriK.B.K. (Tirpura East)

Delkar, Shri Mohanbhai Sanjibhai
(Dadra and Nagar Haveli)

Dennis, Shri N. (Nagercoil)
Deora, Shri Murli (Bombay South)
Deshmukh, Shri Anantrao (Washim)

Deshmukh, Shri Ashok Anandrao
(Parbhani)

Deshmukh, Shri Chandubhai (Broach)

Deshmukh, Shri
(Amravati)

Sudam Dattatrya

Dev, ShriSontosh Mohan (Tripura West)
Devarajan, Shri B. (Rasipuram)

Devi Lal, Shri {Sikar)

Dhakane, Shri Babanrao (Beed)

Dhankhar, Ch. Jagdeep (Jhunjhunu)

Dhawan, Shri Harmohan (Chandigarh)
Dhumal, Prof. Prem Kumar (Hamirpur)
Dikshit, Shri Narsinghrao (Bhind)
Dinesh Singh, Shri (Pratapgarh)
Dome, Dr. Ram Chandra (Birbhum)

Dore, Shri Raja Ambanna Nayak
(Raichur)

F
Faleiro, Shri Eduardo (Mormugao)
Fenandes, Shri George (Muzaffarpur)
Fernandes, Shri Oscar (Udupi)

Fernandez, ShriJoss (Nominated Anglo-
Indian)

G
Gadgil, Shri V.N. (Pune).
Gaikwad, Shri Udaysingrao (Kothapur)
Gajapathi, Shri Gopi Nath (Behrampur)

Gamit, Shri Chhitubhai Devjibhai
(Mandyvi)

Gandhi, Shrimati Maneka (Pilibhit)
Gandhi, Shri Rajiv (Amethi)
Gangadhar, Shri S. (Hindupur)
Gangwar, Shri Santosh Kumar (Bareilly)

Gavit, Shri Manikrao

(Nandarbar)

Hodlya

Giri, Shri Sudhir (Contai)



(iv)

Giriyappa, Shri C.P. Mudala

(Chitradurga)

Gokhle, Shri Vidyadhar (Bombay North
Central)

Gomango, Shri Giridhar (Koraput)
Gounder, Shri A.S. (Palani)
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Gujral, Shri LK. (Jallandhar)

Gupta, Shri
(Rajnandgaon)

Dharmpal Singh

Gupta, Shri Indrajit (Midnapore)
Gupta, Shri Janak Raj (Jammu)

H
Handoo, Shri Piyare Lal (Anantnag)
Hannan Mollah, Shri (Uluberia)
Hansda, Shri Matilal (Jhargram)
~ Harish Pal, Shri (Meerut)

Harsh Vardhan, Shri (Maharajganj)
Heera Bhai, Shri (Banswara)

Het Ram, Shri (Sirsa)

A

Inder Jit, Shri (Darjeeling)
J

Jaffer Sharief, Shri C.K. (Bangalore
North)

Jag Pal Singh, Shri (Hardwar)
Jai Prakash, Shri (Hissar)
Jamuna, Shrimati J. (Rajahmundry)

Janardhanan, Shri Kadambur M.R.
(Tirunelveli)

Jangde, Shri Resham Lal (Bilaspur)
Jaswant Singh, Shri (Jodhpur)
Jatav, Shri Than Singh (Bayana)
Jatiya, Shri.Satyanarayan (Ujjain)
Jawali, Dr. Basavaraj (Gulbarga)
Jayamohan, Shri A. (Tiruppattur)
Jeavarathinam, Shri R. (Arakkonam)
Jena, Shri Srikanta (Cuttack)

Jha, Shri Bhogendra (Madhubani)
Jhikram, Shri Mohanlal (Mandla)
Jorawar Ram, Shri (Palamau)
Joshi, Shri DaunDayal (Kota)

Ju Deo, Shri Dilip Singh (Janjgir)

-
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Kabde, Dr. Venkatasnh

Kale, Shri Sukhdeo Nandaji (Buldhana)
Kalimuthu, Dr. K. (Sivakasi)

Kalka Das, Shri (Karol Bagh)

Kalvi, Shri Kalyan Singh (Barmer)



Kamal Nath, Shri (Chhindwara)

Kamble, Shri Arvind Tulshiram

(Osmanabad)

Kamson, Prof. Meijinlung (Outer
Manipur)

Kapse, Prof. Ram Ganesh (Thane)

Kareddula, Kumari

(Bhadrachalam)

Kamalaji
Kasu, Shri Venkata Krishna Reddy
(Narasaroapeta)

Kataria, Shr Gulab Chand (Udaipur)
Kaul, Shrimari Sheila (Rae Bareli)
Kaushik, Shri Purushottam (Durg)
Keshari Lal, Shri (Ghatampur)

Khalsa, Shrimati Bimal Kaur (Ropar)
Khan, Shri Arif Mohammad (Bahraich)
Khan, Haji G.M. (Moradabad)

Khan, Shri Sukhendu (Vishnupur)
Khan, Shri Zulfiquar Ali {Rampur)
Khandelwal, Shri Pyarelal (Rajgarh)
Khanoria, Shri D D (Kangra)

Khatiqua, Shri Shanker La

Kirpal Singh, Shri (Amritsar,
Kodikkunnil, Shri Suresh (Adoor)

Konthala, Shri Rama Krishna

(Anakapalli)

v)

Kotadia, Shri Manubhal (Amreli)
Krishna, Shri G. (Eluru)

Krishna Kumar, Shri S. (Quilon)
Kumafamangalam. Shri P.R. (Salem)
Kundu, Shri Samarendra (Balasore)
Kuppuswamy, Shri C.K. (Coimbatore)
Kurien, Prof, P.J. (Mavelikara)

Kushwaha,
(Ghazipur)

Shri Jagdish Singh

L
Lakha, Shri Harbhajan (Phillaur)
Savithri

Lakshmanan, Prof.

(Mukundapuram)

Lodha, Shri Guman Mal (Pali)

Lodhi, Shri Ganga Charan (Hamlrpur)
M

Made Gowda, Shri G. (Mandya)

Mahabir Prasad, Shri (Bansgaon)

Mahadik, Shri Vamanrao (Bombay
South Central)

Mahaijan, Shrimarn Sumbra (Indore)
Mahajan, Shri ¥.5.

WJalgeon)

Mahale, Shr Shankal

iMalegaon)

Hartbhay

Mahata, Shri Chitta (Purulia)

Mahato, Shri Shallendra (Jamshed-
pur)



Maheshwar Singh, Shri (Mandi)
Makkasar, Shri Shopat Singh (Bikaner)

Malhotra, Prof. Vijay Kumar (Delhi
Sadar)

Malik, Shri Purna Chandra (Durgapur)
Malik, Shri Satya Pal (Aligarh)

Mallik, Shri Mangaraj (Bhadrak) |
Mallikarjun, Shri (Mahbubnagar)
Mand, Bhai Dhian Singh (Ferozepur)
Mandal, Shri Sanat Kumar (Joynagar)
Mane, Shri R.S. (Ichalkaraniji)
Manemma, Shrimati T. (Secunderabad)
Manjay Lal, Shri (Samastipur)

Mantosh, Shri Paul R. (Nominated
Anglo-Indian)

Manvar, Shri Balvant (Porbandar)
Marak, Shri Sanford (Tura)

k‘harandi. Shri Simon (Rajmahal)
Marbaniang, Shri Peter G. (Shillong)

Masudal Hossain, Shri

(Murshidabad}

Mathew, Shri Palai K.M. (ldukki)
Mayawati, Kumari (Bijnor)
Mayskar, Shri Gopairac (anaji)
Meena, Dr. KirodiLal (Sawa Madhopur)

Meena, Shri Nandlal (Salumber)

Syed

(vi)

Meghwal, Shri Kailash (Jalore)

Mehta, Shrimati Jayawanti
Navinchandra (Bombay North East)

Mewar, Shri
(Chittorgarh)

Mahendra Singh

Mirdha, Shri Nathu Ram (Nagaur)
Mishra, Shri Balgopal (Bolangir)
Mishra, Shri Janeshwar (Allahabad)
Mishra, Shri Raj Mangal (Gopalgani)
Misra, Shri Satyagopal (Tamluk)
Mohammad Shafi, Shri (Srinagar)
Mujahid, Shri B.M. (Dharwad South)
Mukherjeg, Shrimari Geeta (Panskura)
Mukhopadhyay, Shri Ajoy (Krishnagar)
Shri

Munda, Govinda Chandra

(Keonjhar)

Munda, Shri Karia (Khunti)
Munjare, Shii Kankar ( Balaghat)
Munnan Khan, Shri (Balrampuf)
Muraleedharan, Shr K. (Calicut)

Murthy, Shri
(Amalapuram)

Kusuma Krishna
Murthy, Shri M.V. Chandra Shekara
(Kanakapura)

Muthiah, Shri R. (Periyakulam)

N

Naik, Shri G. Devaraya (Kanara)



Naik, Shri Ram (Bombay North)
Naikar, Shri D.K. (Dharward North)
Nandi, Shri Yellaiah (Siddipet)
Narayanan, Shri K.R. (Ottapalam)

Narayanan, Shri P.G. (Gobichetti-
palayam)

Nathu Singh, Shri (Dausa)
Nayak, Shri Nakul (Phulbani)
Negi, Shri C.M. (Garhwal)
Nehru, Shri Arun Kumar (Bilhaur)
Netam, Shri Arvind (Kanker)
Nikam, Shri Govindrao (Ratnagiri)
Nitish Kurnar, Shri (Barh)
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Odeyar, Shri Channaiah (Davangere)
Oraon, Shrimati Sumati (Lohardaga)

Owaisi, Shri Sultan Salahuddin
(Hyderabad)

P
Pacherwal, Shri Gopal (Tonk)

Pal Dr. Debi Prosad (Calcutta North
West)

Pal, Shri M.S. (Nainital)
Pal, Shri Rupchand (Hooghly)
Palanisamy, Shri K.C. (Tiruchengode)

Pande, Shri Rajmangal (Deoria)

(vii)

Pandey, Prof. Yadyu Nath (Hazaribagh)
Pandeya, Dr. Laxminarayan (Mandsaur)
Pandian, Shri D. (Madras North)

Pani, Shri Ravi Narayan (Deogarh)
Panja, Shri Ajit (Calcutta North East)
Panwar, Shri Harpal Singh (Kairana)
Paranjpe, Shri Baburao (Jabalpur)
Paraste, Shri Dalpat Singh (Shahdol)
Paswan, Shri Chhedi (Sasaram)
Paswan, Shri Ram Vi'as (Hajipur)
Paswan, Shri Sukdeo (Araria)

Patel, Dr. A.K. Mehsana)

Patel, Shri Arjunbhai (Bulsar)

Patel, Shri Chandresh (Jamnagar)

Patel, Shri Maganbhai Manibhai
(Sabarkantha)

Patel, Shri Natubhai M. (Anand)
Patel, Shri Prahlad Singh {Seoni)
Patel, Shri Ram Pujan (Phulpur)

Patel, Shri Shantilal Purushottam Das
(Godhra)

Patel, Shri Somabhai (Surendranagar)
Pathak, Shri Harin (Ahmedabad)
Patidar, Shri Rameshwar (Khargone)

Patil, Shri Balasaheb Vikhe

(Kopargaon)



(viil)

Patil, Shri Prakashbapu Vasantrao
(Sangli) .

Patil, Shri S.T. (Bagalkot)

Patil, Shri Shankarrao (Baramati)
Patil, Shri Shivraj V. (Latur)

Patil, Shri Uttamrao (Yavatmal) »

Patil, Shri Uttamrao Lakmanrao
(Erandol)

Patil, Shri Yashwantrao (Ahmednagar)
Patnaik, Shri Sivaji (Bhubaneswar)
Penchalliah, Shri P. (Nellore)
Peruman, Dr. P. Vallal (Chidambaram)

Phundkar, Shri Bhaoosaheb Pundlik
(Akola)

Poojary, Shri Janardhana (Mangalore)

Potdukhe, Shri Shantaram
(Chandrapur)

Prabhu, Shri R. (Nilgiris)
Pradhani, Shri K. (Nowrangpur)

Pramanik, Shri Radhika Ranjan
(Mathurapur)

Prasad, Shri Hari Kewal (Salempur)
Prasad, Shri R.S. (Nalanda)

Prasad, Shri V. Sreenivasa
(Chamarajanagar)

Prem Pradeep, Shri (Nawada)

Purohit, Shri Banwarilal (Nagpur)

Purushothaman, Shri Vakkom
(Alleppey)

R
Raghavii, Shri (Vidisha)
Rahi, Sh.rl Ram Lal (Misrikh)
Rai, Shri Kalp Nath (Ghosi)
Ral, Shri Lalbaboo (Chapra)
Rai, Shri M. Ramanna (Kasargod)
Rajdev Singh, Shri (Sangrur)
Raje, Shrimati .Vasundhara (Jhalawar)
Rajeshwaran, Dr. V. (Ramanathapuram)
Rajeswari, Shrimati Basava (Bellary)
Raju, ShriBh. Vijayakumar (Narasapur)
Raju, Shri M.M. Pallam (Kakinada)

Raju, Shri S. Vijaya Rama
(Parvathipuram)

Raju, Shrimati Uma Gajapathi
(Visakhapatnam)

Rajveer Singh, Shri (Aonla)
Rakesh, Shri R.N. (Chalil)

Ram Awadh, Shri (Akbarpur)
Fam Babu, Shri A.G.S. (Madurai)
Fam Dhan, Shri (Lalganj)

Ram Prakash, Ch. (Ambala)

Ram Sagar, Shri (Bara Bankl)

Ram Sagar, Shri (Saidpur)



Rem Sajiwan, Shri (Banda)
Ram Singh, Shri (Sultanpur)

Ramachandran, Shri Mullappally
(Cannanore)

Ramadags. Dr. R. (Tindivanam)
Ramakrishna, Shri Y. (Kolar)
Ramamurthy, Shri K. (Krishnagiri)
Rameshwar Prasad, Shri (Arrah)
Rana, Shri Kashiram Chhabildas (Surat)
Ranga, Prof. N.G. (Guntur)

Rao, Shri J. Choka (Karimnagar)

Rao, Shri J. Vengala ( Khammam)
Rao, Shri K. Rama Mohan (Bobbili)
Rao, Shri K.S. (Machilipatnam)

Rao, Shri P.V. Narasimha (Ramtek)
Rao, Shri R. Gundu (Bangalore South)
Rao, Shri Srinivas (Nalgonda)

Rao, Shri V. Krishna (Chikballapur)
Rasheed Masood, Shri (Saharanpur)
Rathva, Shri N.J. (Chhota Udaipur)
Rathod, Shri Uttam (Hingoli)

Rather, Dr. Bhagwan Dass (Khurja)
Rawat, Shri Harish (Almora)

Rawat, Prof. Rasa Singh (Ajmer)

Ray, Dr. Sudhir (Burdwan)
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Raychaudhuri, Shri Sudarsan

(Serampore)
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Routray, Shri Nilamﬁni (Purl)

Y.S. Rajasekhar
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Sadul, Shri Dharmanna Mondeips
(Solzpur)

Sahay, Shri Subodh Kant (Ranciv)
Sai, Shri A. Praiap (Rajampet)
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Sait, Shri brahim Sulaiman (Manjeri)
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Sanyal, Shri Manik (Jalpaiguri)
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Sarju Parasad
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Sathe, Shri Vasant (Wardha)
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Mufti Mohammad
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Scindia, Shri Madhavrao (Gwalior)
Scindia, Shrimati Vijayaraje (Guna)
Sekhar, Shri M.G. (Dharmpuri)
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Selvam, Shri Kanci
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Selvarasu, Shri M. (Nagapattinum)
Sema, Shri Shikiho (Nagaland)
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Shankaranand, Shri B. (Chikkodi)
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Shastri, Shri Anil (Varanasi)

Shastri, Shri Kapil Dev (Sonepat)
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Singh, Shri Jagannath (Sidhi)

Singh, Shri K. Manvendra (Mathura)
Singh, Shri Lalit Vijoy (Begusarai)
Singh, Shri Lokendra (Damoh)

Singh, Shri Mandhata (Lucknow)

Singh, Prof. N. Tombi (Inner Manipur)



Singh, Shri Pratap (Banka)

Singh, Shri Ram Bahadur (Maharaj-
ganj)

Singh, Shri Radha Mohan (Motihari)
Singh, Shri Ram Naresh (Aurangabad)
Singh Shri Ram Prasad (Bikramganj)

Singh, Shri Ramashray Prasad
(Jahanabad)

Singh, Shri Ramadas (Giridih)
Singh, Shri Sukhendra (Satna)
Singh, Shri Surya Narayan (Balia)
Singh, Shri Tej Naryan (Buxar)
Singh, Shri Uday Pratap (Mainpuri)

Singh, Shri Vishwanath Pratap
(Fatehpur)

Singh Deo, Shri A.N. (Aska)
Sinha, Shrimati Usha (Vaishali)
Sodhi, Shri Mankuram (Bastar)
Solanki, Shri Surajpbhanu (Dhar)
Sonkar, Shri Kalpnath (Basti)
Soren, Shri Shibu (Dumka)

Soz, Prot. Saif-ud-din (Baramulla)
Srikantaiah, Shri H.C. (Hassan)
Srinivasan, Shri C. (Dindigul)
Subedar, Shri (Rob?nsganj)
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Sucha Singh, Baﬁt(Bh_atinda)
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Sukhbuns Kaur, Shrimati (Gurdaspur)
Sultanpuri, Shri K.D. (Shimla)
Suman, Shri Ramji Lal (Firozabad)
Sumbrui, Shrij Bagum (Singhbhum)
Sundararaj, Shri N. (Pudukkottai)
Sunil Dutt, Shri (Bombay North West)
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Tandel, Shri D.J. (Daman & Diu)
Tarif Singh, Shri (Outer Delhi)

Tarwala, Shri Amratlal Vallabhadas
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1912 (Saka)

The Lok Sabha met at fifty Minutes past
Twelve of the Clock

[MR. SPEAKER in the Chair]

WELCOME TO TURKISH PARLIAMEN-
TARY DELEGATION

[English]

MR. SPEAKER: Hon'ble Members, at
the ourset, | have to make an announce-
ment,

On my own behalf and on behalf of the
Hon'ble Members of the House, | have great
pleasure in welcoming His Excellency Mr.
Kaya Erdem, President of the Turkish Grand
National Assembly and Mrs. Sevil Erdem
and the Hon'ble Members of the Turkish
Parliamentary Delegation who are on a visit
to India as our honoured guests.

The other Hon'ble Members of the Del-
egation are :(—

1. Mr. Yasin Bozkurt, MP

2. Dr. Vefa Tanir, MP

4. Mr. Mohmet Ali Doguslu, MP
5.  Mr. Erol Gungor, MP

6. Mr. Vedat Altun, MP

7. Mr. Osman Dogan, MP

The Delegation arrived Delhion 18 Feb-
ruary, 1991 morning. They are now seated in
the Special Box. We wish them a happy and
fruitful stay in our country. Through them we
convey our greetings and best wishes to the
President, Prime Minister, the Grand National
Assembly, the Government and the friendly
people of Republic of Turkey.

12.52 hrs.
PRESIDENT'S ADDRESS
[English)

SECRETARY-GENERAL: | beg to lay
onthe Table acopyofthe President’s Address
to both Houses of Parliament assembled
together on the 21st February, 1991,

PRESIDENTS ADDRESS
Honourable Members,

It is my privilege to welcome you to this
new Session Parliament. | wish you the very
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best for the successful completion of the
budgetary and legislative business before

you.

2. You are meeting at a time of great
stress and challenge. The unity and integrity
of the country are under severe threat.
Communal and fissiparous elements pose a
menace to the nation. The economic situa-
tionis a difficult one. Inflation and an adverse
balance of payments position, aggravated
by the Gulf crisis, are matters of grave con-
cem. The post World War |l structure of
international relations has undergone a
profoundtransformation and the new evolving
pattern will pose fresh challengesforus. The
situation with which we are faced demands,
more than ever before, that the people of
India cometogether as onetoliftthe country
out of its present crisis and set it on the road
to prosperity and progress. We must set
aside internal differences, and petty
squabbles, all that is narrow, selfish and
divisive andrise as one people inthe interest
of our nation. Inthese difficult times we must
reaffirm our commitment to the basic prin-
ciples-democracy, secularism and socialism-
the very pillers of our nationhood.

3. The overall law and order situation in
_the country deteriorated last year. Violence
in Jammu and Kashmir and Punjab has
continued.There was a sharp rise in the
activities of the ULFA in Assam. The com-
munal scene deteriorate during the second
half of the year and caste violence also
increased. Andhra Pradesh and Bihar re-
mained affected by extremist violence.

4. The situation in Punjab is being
constantly reviewed. The Government shares
the grief and sorrow of all those who have
been victims of the senseless violence un-
leashed by terrorists. Government is deter-
mined to put down terrorism and seces-
sionism with a firm hand. Security measures
have been tightened with a view to curbing
terrorism and restoring peaceful conditions.
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Intensive combing operations are being un-
dertaken. Steps have been taken to check
infiltration and smuggling of arms and am-
munition from across the border. Government
is of the opinion that the Punjab problem
needs a political solution and has therefore
taken a number of initiatives. Apart from
holdina discussions with political parties,
Government proposes to hold discussions
with even the militants for the purpose of
drawing them into the mainstream of
peaceful, democratic activities.

5. In Jammu and Kashmir, secession-
ists and certain fundamentalist elements,
aided and abetted from across the border,
have been carrying out terrorist and sub-
versive activities for quite some time. Gov-
ernment feels that if extraneous assistance
to the extremists is eliminated a great deal of
subversive activities in Jammu and Kashmir
will abate. Government hopes that the dia-
logues with our neighbouring country will
bring about a change in the situation and
lead to a restoration of normal life in the
State.

6. Duringtheyeartherewas anincrease
in the secessionist activities in Assam. A
situation was created in which elections to
the State Assembly could not be held in a
free and fair manner and the Government of
the State could not be carried on in accor-
dance withthe provisions of the Constitution.
President’s Rule was, therefor, imposed and
the State Assembly was suspended. To deal
with the secessionists, the State of Assam
was declared a “disturbed area” and ULFA
declared an unlawful association. Army and
Central para military forces have been de-
ployed with visibie success. Elections will be
held as soon as conditions become condu-
civeto their being conducted in afree and fair
manner. .

7. Government wish to reiterate its firm
resolve to find an acceptable solution to the
problems in Punjab, Kashmir and Assam
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within the framework of the Constitution of
India.

8. With the worsening situation in the
north-eastern province of Sri Lanka, there
has been large scale influx of refugees,
mainly into the State of Tamil Nadu. Besides
the refugees, many militant LTTE cadres
have been attempting to use places in Tamil
Nadu as a base for their activities. Despite
the concern expressed by the Central Gov-
ernment, the situation in Tamil Nadu con-
tinued to deteriorate and it was generally
perceived that the LTTE could carry on their
activities with impunity. In one unfortunate
incident the LTTE cadres were able to not
only Kill 15 persons of a rival Tamil Group but
also make good their escape. Policing in
sensitive coastalareas left muchtobedesired
and offers of assistance from the Centre
were not availed of by the State Government.
Reports of several unlawful activities on the
part of the LTTE and the failure of the State
Government to discharge its primary duty of
maintaining Public order had left the Gov-
ernment with no other alternative but to
impose the President’s Rule in the State of
Tamil Nadu. Government, however, is keen
to restore a popular government in the State
as early as possible.

9. Communal harmony in the country
has been vitiated mainly due to the Ram
Janambhoomi—Babri Masjid controversy.
The Governmaent has taken a fresh initiative
to resolve the issue through discussions with
religious leaders and others sothat amutually
acceptable solution can be evolved. It is the
firm resolve of the Government to ensure
absolute equality of treatment to the people
belonging to all religions without discrimina-
tion and to promote communal harmony in
the whole country.

10. In my Address to you in March last
year, | had mentioned about Government’s
intention to set up an Inter-State Council to
serve as a forum for better coordination
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between State and for securing consensus
on issues of national importance. | am glad
that the Council has been set up and it has
held its first meeting in October 1990.

11. The economic situationinthe country
causes grave concern. The budgetary defi-
cits, the oil crisis, the deteriorating balance of
payments and the spiral of inflation have
caused untold hardshipstothe people, more
particularly the vulnerable sections of the
society. Government has launched a muiti-
pronged strategy for combating these ills
which includes—inter alia—drastic curtail-
ment of public expenditure and money supply,
improved management of supply and emend
of essential commodities in the short run and
increased production in the long run. Fiscal
imbalances continuously indulged inthe past
have left a legacy of inflation behind. These
cannot be corrected overnight or by a single
stroke of action. Hard options and stern
correctives need to be applied to retrieve the
situation. Government had announced a
package of measures in December 1990 to
mobilise additional revenues and curb ex-
penditure during 1991. There is an urgent
need foranational effortto tackle the daunting
situation. It is proposed to set up a National
Reconstruction Fund to supplement bud-
getary resources for development work and
reconstruction of damaged public property.

12. The balance of payments has come
under {urther strain and there is likelihood of
an additional burden of over Rs. 6000 crores
being imposed on account of Gulf crisis. It is
a matter of satisfaction that our advance
planning to deal with any contingency aris-
ing out of the Gulf crisis has stood us in good
stead. We have takentimely actionto ensure
that our stocks of petroleum products remain
at a satisfactory level. Measures being taken
to relieve the strain on the balance of pay-
ments in the short term include export pro-
motion, import restraints and securing larger
foreign capital inflows.
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13. The foreign trade situation this year
is not a happy one. Exports grew at 12.9% in
doller terms in the period April-November,
1990 over the corresponding period last
year, while imports grew by 20.4%. However,
there were some positive trends and export
of a few products registered impressive
growth. The export performance of engi-
neering goods, cotton bafrics and ready-
made garments, leather and leather manu-
factures and marine products has been en-
couraging. The Government will accord high
priority to export efforts. Larger industrial
houses inparticularwill be required to improve
their contribution 1o exports. Continuous at-
tention will be paid to upgradation of tech-
nology and improvement of quality to ensure
competitiveness of Indian industry. Effort will
be made to restructure the industrial sector
whenever necessary to improve overall ef-
ficiency. The export strategy for 1991-92
prepared by the Government incorporates
these considerations.

14. It is against this background of a
difficult economic situation that we are en-
gaged in formulating the Eighth Five Year
Plan. The situation, though grim need not
cause despondency. Qur economy and polity
have the resilience to cope with the current
difficulties. Our greatest asset is our man-
power which we can utilise to advantage.
Our performance in the agricultural sector
also imparts strength to our economy. Most
pant of the country experienced a good
south-west monsoon. The prospects of rabi
crops also appear bright. The toodgrain
production inthe currentyear may be around
175.5 million tonnes. Our reserves of
foodstock are at a satisfactory lavel.

15. The Plan document will be finalised
by March 1991. lis main thrust will be on
removal of mass poverty, expansion of op-
portunities of productive employment and
meeting the basic needs of our people. Given
the resource constraints, we are required to
evolve a much tighter scheme of priorities.
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Essential infrastructure, particularly energy,
completion of ongoing projects, irrigation,
food security at the household level, safe
drinking water, prilnary health care, primary
education and the welfare and development
of dalits and tribals, women and children
would receive property in the Eighth Plan.
The other key features of the Eighth Plan will
be protection of the envionment and pre-
vention of degradation of land and water
resources; maximum use of science and
technology to improve agricultural produc-
tivity and rural economy; more systematic
attention towards agricultural research;
strengthening the agricultural credit system;
special focus on maximising returns from
investments already made through better
productivity and efficient management; and
appropriate decentralisation of development
administration. Government accord very high
priorily to agricultural development. The
Agricultural Policy Resolution is expected to
be placed before Parliament in ths session
itself.

16. Sound water management is vital
forincreasing agricultural productivity. Efforts
will be made to augment water resources
with special attention to minor irrigation and
to better utili~e the available supplies through
sciantific methods like sprinkle irrigation, etc.

17. During the year 1990-91, a number
of steps have been taken to diversify and
give a new direction to the Integrated Rural
Development Programme (IRDP). These
include the extension of group approach for
larger coverage of women under the IRDP to
all districts and earmarking of 3% target for
the physically handicapped persons. The
target of coverage of Scheduled Caste and
Scheduled Tribe families and of women has
been increased. Under the Programme of
Training of Rural Youth of Self Employment
(TRYSEM) it has been decided to double the
number of trainees during 1991-92. The
JawaharRozgar Yojana hasbeen continued.
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18. The Government will take neces-
sary measures to accelerate the pace of
industrial development. To provide further
impetus to industrial growth, particularly in
backward areas, Government has decided
to implement the new Growth Centres
Scheme throughout the country during the
8th Plan. Government will also lay emphasis
onruralindustrialisation, particularly through
development of Khadi and Village Industries.
Every endeavour will be made to promote
the development of the small scale sector
which has been playing an important role in
employment generation and in the country’s
exportefforts. Astatementon Industrial Policy
will be placed before Parliament in this
Session.

19. CGovernment is aware of the tre-
mendous growth potential of the electronics
industry, particularly in the area of exponts,
and will take measures to ensure that this
potential is realised. It will be the endeavour
of the Government to develop the textile
sector and Food Processing Industries.

20. The Government will pay close
attention to the infrastructure sector. Coal
resources will be developed and power
generation stepped up. Inthe areaof mineral
development the productive process will be
modernised. Self-sufficiency in steel will be
the aim through modernisation and expan-
sionofcapacity. Government attaches utmost
importance to stepping up indigenous pro-
duction of crude oil. Even while encouraging
oil conservation measures, Government is
conscious of the need to protect industrial
and agricultural production. Special priority
will be acco:ded to the requirements of the
agricultural sector. Efforts to promote the
use of non-convantional and renewable en-
ergy sources will continue. In the area of
communication, Government will take nec-
essary steps to provide for the rapid expan-
sion of telecommunication services.

21. The public sector continue to play a

PHALGUNA 2, 1912 (SAKA)  President’'s Address 10

pivotal role in the economic development of
the nation. There is, however, considarable
scope for improving the performance of the
public sector enterprises. The current strat-
egy of improving efficiency through the
system of Memorandum of Understanding
will be further extended to cover more un-
dertakings.

22. Our scientists have played acrucial
role in the country’'s development efforts.
The successful launching of INSAT-ID in
June, 1990 has been a very significant
achievement. The development of INSAT-2
satellite and the design development of the
second generation IRS series of satellites is
progressing satisfactorily. In biotechnology,
one of the most important emerging fields of
science and technology, rapid advances are
being made in upstream areas like immu-
nology, protein engineering and human ge-
netics. It will be the aim of our science policy
to use scientific development for tangible
benefits to the people.

23. The pattern of development which
we should aim at must be a sustainable one.
Development which destroys the environ-
ment destroys the very basis of life and is
self-defeating. Major initiatives are on the
anvil to protect the environment. A ten-year
National Forestry Action Plan has been
prepared with emphasis on people's par-
ticipation. A conservation strategy is being
formulated to form an integrated framework
for development planning. The policy on
prevention and abatement of pollution will
promote technological inputs and preventive
measures for waste minimisation. Environ-
ment {riendly products will be identified to
encourage manufacture and use of products
less harmfulto the environment. The concept
of civil liability will be codified to help provide
relief to those who suffer environmental
damage.

24. An important task before the Gov-
ernment is to provide eifective relief to the
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victims of the gas tragedy at Bhopal. No
effort will be spared to secure fair compen-
sation for the unfortunate victims and their
families.

25. Our Armed Forces have done us
proud. Their valour, professional skill and
devotion to duty have stood India in good
stead. The nation acknowledges with grati-
tude the sacrifices whichthey have made for
the motherland. The morale of our Armed
Forces is high and they are ready to meet
any external threat successfully. The Gov-
ernment continues to attach high priority 1o
welfare schemes, both for serving andretired
personnel. We can also look back with a
sense of pride to the notable landmarks
achieved by our scientists and technologists
towards self reliance in meating the critical
requirements of our Armed Forces. Spec-
tacular progress has been made in the In-
tegrated Guided Missile Development
Programme. Having successfully flighttested
Surtace-to-Surface Missile 'Prithvi’ and Re-
entry Technology Demonstrator Project ‘Agni;
last year, we have been successful, this
year, in flight testing the Medium Range
Surface-to-Air Missile ‘Akash’ and the third
Generation Anti-tank Missile ‘Nag'.

26. Our efforts at preserving the unity
and integrity of the country, and our efforts at
economic development, can be successful
in the long run only with the wholehearted
involvement of the people. Our democratic
polity provides the framework for people’s
participation in the nation building process.
Government is committed to strengthening
democratic institutions and in creating con-
ditions which will make democracy more
vibrant and real.

27. Ourlabourforce, both in the industrial
and agricultural sectors, is perhaps the most
important segment of our population. Upon
their sweat and toil rest the fortunes of this
country. Amidst allthe social turmoil, industrial
relations in the country have been marked by
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stability. This is reflective of the maturity that
our industrial system has acquired over the
years. All efforts will be made to ensure that
the rights of workaers are protected and that
they get their due share. Special attention
will be paid to the enforcement of labour laws
for special categories of unorganised labour.

28. The task of strengthening democ-
racy can never be complete without the full
involvement of the nation’s youth. We must
provide our youth every opportunity for their
development and progress. We must create
for them conditions in which they can use
their skills for their own advancement, the
advancement of society, and the advance-
ment of the country. Government will pay
special attention to the generation of pro-
ductive employment opportunities for youth
in both urban and rural areas. It will be the
endeavour of Government to involve youth
more closely in efforts at fostering national
integration and strengthening the unity of the
country. A meeting of the National Youth
Council was held recently. Its deliberations
will be taken into account in formulating a
national policy for youth,

29. Itis a matter of concern that women
continue to be discriminated against and are
subject to many indignities. Government will
take decisive action to protect women and
secure for them their rights. The socio-eco-
nomic rights of women and the rights of
childreninterms of accessto nutrition, health,
education and security would receive urgent
consideration ofthe Government. Steps have
also been taken to improve the condition of
the female child, in the context of the cel-
ebration of 1990 as the SAARC Year of the
Girl Child.

30. The nation cherishes the memory of
Dr.B.R. Ambedkar. His portrait was unveiled
inthe Central Hall of Parliament of 12th April,
1990. On 14th April, 1990, the nation’s highest
honour, the Bharat Ratna, was conferred on
Dr. Ambedkar. Government is fully alive to
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the urges and aspirations o the weaker
sections and backward classes and is
committed to protect and promote their in-
terests and help provide them with produc-
tive employment. Efforts will be made to
make the Scheduled Castes Special Com-
ponent Plan and the Tribal Sub Plan more
effective with a view to promoting economic
well being, educational advancement and
removal of social disabilities of Scheduled
Castes and Scheduled Tribes. Disadvan-
taged and vulnerable groups among the
Scheduled Tribes, such as primary tribes
and groups, shifting cultivators and bonded
labourers would continue to receive special
attention of the Government. The develop-
mentof predominantly tribal areas is a matter
of special concern to the Government. It will
be the endeavour of the Government to
ensure that the pace of development of
these areas is accelerated and that regional
imbalances are rectified.

31. The Public Distribution System has
played a useful role, particularly in times of
scarcity. lts effectiveness requires to be
enhancedfurther. Government are convinced
that the Public Distribution System must
become a major component of our strategy
for growth and social justice. The
Government's thrust will be to target the
Public Distribution System in a meaningful
way to servethe needs of the poor, especially
in rural areas. Government is vigilant in
protecting the interests of the consumer and
all steps willbetakento check black marketing
and hoarding.

32. It will be the endeavour of the
Governmentto expand the coverage of health
care and improve its quality. Greater em-
phasis will be laid on the promotion of in-
digenous systems of medicine and the out-
reach of primary health care services to the
poor sections of society. Improvement in
health services for children and mothers will
be an important component of programmes
in the health sector. Greater emphasis will
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be given to reducing the growth rate of
population so that the benefits of our devel-
opment efforts are not diluted by ever in-
creasing numbers.

33. The bedrock of democracy is edu-
cation and literacy. Mass illiteracy and low
standards of education are major impedi-
ments to the successful implementation of
programmes geared towards uplift of the
weaker sections and the creation of a more
just social order. The removal of illiteracy will
be a major thrust area. Government will
launch a new programme to eradicate illit-
eracy and will seek the cooperation of uni-
versities, schools and voluntary agencies in
this endeavour. The Government will accord
the highest priority to primary education and
vocationalisation of secondary education.

34. Government accords great impor-
tance to creating facilities to help people
secure adequate housing. A National
Housing Policy is being formulated. It is
proposed to step up allotment of house sites
to rural landless families by conferring
homestead rights on them. Construction
assistance will also be stepped up under the
Minimum Needs Programme. The
programme of construction of night shelters
in urban areas will be expanded.

35. The international situation has wit-
nessed rapid changes; the cold war has
waned and is replaced by greater under-
standing and cooperation between nations
which were arrayed in opposite camps. This
poses new challenges and offers opportu-
nities for our foreign policy. Our approach
continues to befirmly rooted to the principles
of Nonalignment and to peace, disarmament
and a more just and equitable world order.
As a member of the UN Security Council
since January 1991, we will continue to
strive forthe achievement of these objectives
and uphold the purposes and principles of
the UN Charter.
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38. The Government attaches the high-
est priority to improving relations with our
neighbours and strengthening the process
of regional cooperation, consistent with global
trends. The South Asian region is one of the
world's poorest. Peace and stability in our
region are indispensable for development
andfor achieving afair standard of lite for our

people.

37. Arenewed impetus has been given
to the process of regional cooperation at the
5th SAARC Summit in Male held after a gap
of almost two years. At our initiative, the
Summit agreed to consider some fresh ap-
proaches and extend cooperation to some
new areas. We are confident, that given the
political will, SAARC can move towards co-
operation in core economic areas of direct
benefit to our peoples.

38. We look forward to working closely
with the democratically elected Government
of Bangladesh for resolving outstanding is-
sues through dialogue and further strength-
ening our bilateral cooperation.

39. Ourclose relations with Bhutan and
Maldives have been maintained and
strengthened through high level dialogue.

40. We have welcomed the adoption of
multi-party democracy in Nepal. Our tradi-
tionally close bilateral relationship with Nepal
has been restored. The significance we at-
tach to our relations with that country is
underlined by thefactthat our Prime Minister's
first bilateral visit was to Nepal. We look
forward to expending our cooperation with
Nepal in several areas including harnessing
the waters of our common rivers and pro-
tection and management of the environment.

41. Notwithstanding Pakistan's support
to terrorist and secessionist activities in
Punjab and Jammu and Kashmir, we have
continued our endeavour to reduce tension
with Pakistan and have agreed to resume
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discussions over a wide range of bilateral
issues. We have impressed on the Govern-
ment of Pakistan the need to abide fully by
the Simla Agreement. We hope that the
Government of Pakistan will be guided by
the longer term interests of the two countries
and both our peoples.

42, Hostilities in the North-East Province
of Sri Lanka have led to a heavy influx of Sri
Lankan refugees into India. We have con-
veyed our concern and stressed the need for
a peaceful political settlement which meets
the legitimate aspirations of the Sri Lankan
Tamils within the framework of Sri Lanka's
unity and integrity.

43. Our traditional friendship with Af-
ghanistan was further strengthened with the
visit of President Najibullah to New Delhi in
August, 1990. We hope that bloodshed and
violence in Afghanistan will cease. The need
of the hour is a political solution, arrived at by
Afghans themselves, that would ensure
Afghanistan’s status as a sovereign, inde-
pendent and Nonaligned country.

44. We have continued the process of
seeking a better understanding with China.
Our bilateral cooperation has grown and we
have also begun to consult each other more
closely on international issues. Negotiations
in the Joint Working Group are continuing
with a view to resolving the boundary question
inafair, reasonable and mutually acceptable
manner. We believe that closer cooperation
between Indiaand Chinawillbeinthe interest
of peace and stability in Asia and the world.

45. We have a special relationship  tn
the Soviet Union and our bilateral coopera-
tion extends over a wide range. We wish the
Soviet Government and people well in their
efforts to bring about political econciic and
social transformation. The Soviet Union has
stood by India in time of need, and we will
reciprocate their warmth and friendship with
understanding and cooperation at all times.
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46. There has been a steady improve-
ment in our relations with the United States
of America. There is now a better under-
standing of each other's concemns and In-
terests. The United States is our largest
trading partner and an important source of
high technology. We look forward to devel-
oping our cooperation further in areas of
mutual interest.

47. Japan has emerged as one of our
major economic partners, As an Asian
country, we admire the progress that she
has made and look forward to further ex-
pansion of bilateral cooperation. A closer
partnership between India and Japan would
be a positive factor for peace and progress.

48. We have welcomed the unification
of Germany which is an event of great his-
toric significance. We look forward to the
forth-coming visitof the President of Germary
to India and to the expansion of our close and
cordial relations with the unified Germany.
Our friendly relations and cooperation with
other European nations have been main-
tained and strengthened.

49. Woe are deeply concerned at the
outbreak of hostilities in the Gulf inspite of all
efforts, including our own, to avert this tragic
turn of events. The conflict is fraught with
grave consequencaes for international peace
and security and for the world economy. The
economies of the developing nations in
particular will be seriously affected. We hope
that hostilities will cease. We are continuing
our efforts in consultation with the Chairman
and Members of the Nonaligned Movement
foranimmediate cease-fire and simultaneous
announcement by Iraq of the withdrawal of
its forces from Kuwait, in accordance with
United Nations Security Council Resolutions.
At our initiative a meeting of a group of
Nonaligned Foreign Ministers was held in
Belgrade. We have also been in touch with
the Members of the Security Council and
other nations to evolve a consensus for
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cessation of hostilities and a peacsful reso-
lution of the problem.

50. We extend full support for the just
struggle of the Palestinian people for their
inalienable right to a homeland of there own.
There can be no lasting peace and stability
in West Asia without a just resolution of the
Palestinian question. This problem has been
allowed to prolong far too long and must be
addressed with full seriousness and urgency.
We will continue to press for the urgent
convening of an international conference,
with the participation ot all concerned, to find
a peaceful and durable solution.

51. We support the efforts to find a
peaceful solution to the tragic conflict in
Cambodia and are ready to assist in this
process. Such a settlement must ensure the
sovereignty, territorial integrity, indepen-
dence and nonaligned status of Cambodia.

52. In Southern Africa, there are stirrings
of profound change. Namibia, the last Afri-
can colony, attainedindependence on March
21, 1990. In South Africa, several initiative
have been taken which could pave the way
for negotiations to end apartheid. The visit of
Dr. Nelson Mandela, to India in October,
1990 was an historic event with the entire
nation welcoming him as a symbol of the
struggle against apartheid.

53. We are strongly opposed to the
efforts to institutionalise dicrimination on the
basis of race in Fiji, as elsewhere.

54. Hon'ble Members, you willbe called
upon to consider a number of legislative
measures and financial business during this
Session.

55. I nowbid you to your arduous tasks.
In this hour of crisis the people of India look
to your sagacity and wisdom. We have in the
past displayed a sense of purposae, tremen-
dous resilience and a capacity to rally to-
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getherintheface of challenge. | am sure that
these qualities will help us build a strong
united and prosperous India.

| wish you success in your endeavours.
Jai Hind

[Alsoplacedin Library. SeeN, LT—2120/
91]

12.521/2 hrs.
OBITUARY REFERENCES
[English)

MR. SPEAKER: Honourable Members,
as we meet today after an interval of over
one month, it is my sad duty to inform the
House of the demise of a sitting Member,
Shri E.S.M. Pakeer Mohamed. Today we
also mourn the death of four of our former
colleagues, namely Sarvashri Ram Shankar
Lal,:A.R. Lakshminarayanan, C.R. Bassappa
and Jagannath Rao.

Shri E.S.M. Pakeer Mohamed was
elected to this House from Mayiladuturai
canstituency of Tamil Nadu in the last gen-
eral elections heldin November, 1989. Earlier
he represented the Mayuram constituency
of Tamil Nadu during 1984-89. Prior to that,
he had been a member of the Tamil Nadu
Legislative Assembly during 1980-84.

A repuied industrialist, Shri Pakeer
Mohamed actively associated himself with
various social activities. He vigorously worked
for the upliftment of down-trodden sections
of the society.

Shri Pakeer Mohamed was deeply in-
terested in the promotion of education and
sports and as such held various offices in a
number of educational and spotts institutions.
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He was also a member of Government of
India Haj Goodwill Mission to Mecca and
Medina.

He was an able parliamentarian. His
participation always enriched the proceed-
ings of the House. He was also a member of
Consuiltative Committee of the Ministry of
Surface Transport.

Shri Pakeer Mohamed passed away at
Thanjavur on 28 January, 1991 atthe age of
54.

Shri Ram Shankar Lal was a Member of
the First and Second Lok Sabha during
1952-62representing Bastiand Domariagan;
constituencies of Uttar Pradeshrespsctively.
Earlier, he had been a member of the U.P.
Legislative Assembly during 1946-51.

Shri Lal made a significant contribution
for the abolition of Zamindari system in the
State as a Member of the Joint Select
Committee constituted in the State Legisla-
ture.

A veteran freedom fighter as well as
political worker, Shri Lal joined the inde-
pendence movement in 1930 and actively
participated in the ‘Quit India’ Movement of
1942. He was imprisoned several times for
participating in the freedom struggle.

An advocate by profession, he was
equally interested in journalism and published
‘Panch Mukh' in Hindi.

Shri Lal passed away on 3 January,
1991 at the age of 89 following a heart-
attack.

Shri M.R. Lakshminarayanan was a
Member of the Fifth and Sixth Lok Sabha
during 1971-79 representing Tindivanam
constituency of Tamil Nadu.

An agriculturist by profession, he was
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associated with various forums working for
the benefit of farmers and also suffered
imprisonment while highlighting their cause
in Tamil Nadu.

Shri Lakshminarayanan actively par-
ticipated in the freedom movement of former
French territories (Pondicherry) in India
during 1953-54.

An ardent social workers, he took keen
interast in the upliftment of the poor, down-
trodden and backward classes of the society
and worked ceaselessly for removal of the
malaise of untouchability.

An able parliamentarian, he effectively
highlighted various socialissues inthe House
and also served on the Committee on Ab-
sence of Members from the sittings of the
House.

A widely travelled person, Shri
Lakshminarayanan took keen interest in the
development of various sports.

Shri Lakshminarayanar passed away
at Madurapakkam village in Tamil Nadu on
16 January, 1991, at the age of about €5.

Shri C. R. Bassappa was a member of
the First, Second and Third Lok Sabhaduring
1952-67 from the erstwhile State of Mysore.
Earlier, he had been amember ofthe Mysore
Constituent Assembly and Legislative As-
sembly during 1948-52.

An advocate by profession, he was
Secretary, Bar Association, Chitaldurg dur-
ing 1944-45,

An active an able parliamentarian, Shri
Bassappavigorously championed the cause
of the working class and weaker sections of
the society. A well known social and political
workers, he took keen interest in the promo-
tion of adult education and development of
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sports. He was also associated with various
social and political organisations..

An active trade unionist, Shri Bassappa
took keen interest in the labour movement.

Shri Bassappa passed away at Tumkur
districton 29 January, 1991 atthe age of 78.

Shri Jagannath Rao started his long
and eventful Parliamentary career by being
elected to the Second Lok Sabha from
Koraput Constituency of Orissa. He repre-
sented different constituencies of that State
during the term of Third, Fourth Fifth, Sixth,
Seventh and Eighth Lok Sabha. Thus, Shri
Rao served as a Member of Parliament for
well over three decades.

An able administrator and active par-
liamentarian, Shri Rao held with distinction
several portfolios in the Union Council of
Ministers between 1962-71 and also served
on Panel of Chairmen of the House and
conducted the proceedings very skillfully
and ably. Besides, Shri Rao served on a
number of Select/Joint Select Committees in
the capacity of a Member as well as Chair-
man.

An advocate by profession, he was
Government Pleader and Public Prosecutor
in Koraput during 1946-49 and had also
been Municipal Commissioner of Jeypore
for a number of years.

A dedicated social and political worker,
Shri Rao was associated with various social
organisations in different capacities includ-
ing Bharat Sewak Samaj and District Red
Cross Society. He relentlessly worked for
the upliftment of socially backward and
weaker sections of the society particularly
the Scheduled Castes and Scheduled Tribes.
He also worked vigorously for the develop-
ment of Cooperative Movement.

A widely travelled person, Shri Rao
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visited USSR in 1958 as a Member of the
Indian Parliamentary Delegation. in 1959 he
attended the 14th Session of the United
Nations General Assembly as a Member of
the indian Delegation. In 1964 he led the
indian Delegation to the International Con-
gress on Penal Law at the Hague. He was a
Member of the parliamentary delegation to
Warsaw in 1975.

Shri Rao served the country with dedi-
cation and steadfastness and his services
will be remembered for a long time.

Shri Rao passed away at New Delhi on
30 January, 1991 at the age of 81.

We deeply moumn the loss of these
friends and | am sure the House will join me
in conveying ourcondolencestothe bereaved
families.

The House may now stand in silence for
a short while as a mark of respect to the
deceased.

The Members then stood In silence for a

short while
12.57 hrs.
PAPERS LAID ON THE TABLE
[English)

MR. SPEAKER: Mr. Suboth Kant Sahay.
[ Translation)

PROF. VWAY KUMAR MALHOTRA
(Delhi Sadar): Mr. Speaker, Sir, | have a
point of order regarding Delhi Administration
Act...(Interruptions)

MR. SPEAKER: Mr. Malhotra, you know.

(Interruptions)
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MR. SPEAKER: | would listen to you
later on.

Prociamation and order 30.1.1991 and

25.1.1991 Issued by the President In re-

lation tothe State of Tami|Nadu and State
of Goa, etc.

[English)

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND MIN-
ISTER OF STATE IN THE MINISTRY OF
INFORMATION AND BROADCASTING
(SHRISUBODH KANT SAHAY): I beg to lay
on the Table:-

(1) () A copy of the Proclamation
(Hindi and English versions)
dated the 30th January,
1991 issued by the Prasident
under article 356 of the
Constitutioninrelation tothe
State of Tamil Nadu pub-
lished in Notification No.
G.S.R. 54(E) in Gazette of
Indiadatedthe 30th January,
1991 under article 363(3) of
the Constitution. [Placed in
Library. See No. LT—2121/
91]

(ii) A copy of the Order (Hindi
and English versions)dated
the 30th January, 1991
made by the President in
pursuance of sub-clause (i)
of clause (c) of the Procla-
mation published in Notifi-
cation No. G.S.R. 55(E) in
Gazette of India dated the
30thJanuary, 1991.[Placed
in Library. See No. LT—
2122/91]

(2) Acopyofthe Proclamationdated
the 25th January, 1991 issued
by the President under clause
(2) of article 356 of the Constitu-
tion revoking the Proclamation
issued by him on the 14th De-
cember, 1990 in relation to the
State of Goa, published in Notifi-
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3)

cation No. G.S.R. 48(E) in Ga-
zette of India dated the 25th
January, 1991, under article
356(3) of the Constitution.
[Placed in Library. See No. LT—
2123/81)

A copy of the Notification No.
S.0. 18(E) (Hindi and English
versions) published in Gazette
of india dated the 12th January,
1991 containing President’s Or-
derdatedthe 12thJanuary, 1991
regarding suspension of opera-
tion of certain provisions of Dethi
Administration Act, 1966 for a
turther pericd of four months with
effect from the 13th January,
1991 issued under section 31 of
the Delhi Administration Act,
1966. [Placed inLibrary. SeeNo.
LT—2124/91)
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A copy of the Indo-Tibetan Bor-
der Police Constable (Lineman)
Recruitment Rules, 1990 (Hindi
and English versions) published
in Notification No. G.S.R. 692 in
Gazette of India dated the 17th
November, 1990 under sub-
section (3) of section 18 of the
Central Reserve Police Force
Act, 1949.[Placedin Library. See
No. LT—2126/91]

MR. SPEAKER: The House stands

12.59 hrs.,

adjourned to reassemble tomorrow at 11
AM.

The Lok Sabha then adjourned till Eleven
of the Clock on Friday, February 22, 1991/
Phalguna 3, 1912 (Saka)
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